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SImI CHARANJIT CHANANA: 
After January when this instrument 
starts. operating in the factory, then 

. there will be no pollution at all. 
When 95 per cent of the pollution i~ 
eliminated then the question of this 
thing' going and ciamaging the crop 
will not arise at all. 
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Estimated Rise in Educated unemplo,-

ed by 1983 

'+' 
·330. S·RRI RAM VILAS PASWAN: 

SHRI s. B. SIDNAL: 

Will the Minister of PLANNING be 
pleased to state: 

(a) the estimated rise in the figure 
· Of. educated unemployed by 1983; and 

. (b) .th~ steps ~ontemplated by Go-
vernment to provide employment op-
portunities during the Sixth Plan pe-
riod to tackle the unemployment prob-
lem in the· country? 

'THE MINISTfER OF PLANNING 
AND . LABOUR (SHRr. NARA.YAN 
DATT 'rIW ARi) : (a) The draft plan 
1978-83 prepared by the Planning Com-
mission estimated that the nwnber of 
educated unemployed would rise by 
6.89 lakhs between 1978-83. However, 
these estimates are under revision. 

(b) One of the objectives of the draft 
Sixth Plan (1980-85) is to achieve a 
progressi ve reduction in the incidence 
of poverty and unemployment. The 
new plan is still under formulation. 
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SHBI S. B. SIDNAL: I would like to 
bO\\~ whether for solving the problem 
of' unemployment in the coming years, 
the Qo,vemment has made a ,plan other 
than this regular employment plan 
through imparting technical education 
or something like that. 

MR. SPEAKER: He bas already re-
plied to that part. 

ssm lV1ADHA VRAO 'SCINDIA: 
SOme time ago the then Prime Minis-
ter, Shri Morarji Desai, bad made a 
"public statement to the effect that be 
'had a magic formula by which within 
10 years he would wipe out all unem .. 
'ptoyment in this country. Mr. Ram. 
Vilas 'Paswan was also a m~mber of 
the Ruling Party at that time. I would 
Hke to know whether the bon. Mini-
ster Mr. Tiwari, is in 9 position to 
tell 'us whether there was any basis to 

'.:~Jl.i!i , pronouncement made by 
Shri Morarji Desai at that tim·e or 
whether it is not a 'fact that this t'Oo 
','Was 'another . pronouncement merely 
for public consumption, but that there 
,,is no wrlt done on this, nOr was there 
a. plan sO to sV~ak to clear this back-
'log of ,unemployment in 10' re~rs and 
':it was merely artother paIlatlve for 
public consumption. 

MR. SPEAKER: Do you want to 
reply of that question? 

. "SHRI NARAYAN 'DATT TIWARI: 
'It is: difftcult for me to answer any 
question on· behalf of 'Mr. Morarji 
'DenL bUt there w~, n'Othing, so 
:."eeific in the _tlier Plan draft ,by 
:which we c"n. JaY t~t it could' ~a-

'. c!1~~~ '~~emp~~nt w;it,liin ',.' periOd 
~cJf :. tears. Ttlere 1$' ftC) sueD com-

. preheDs1ve platlf\1lat "e~_ve"lO&tAd. 

'DR. ; ',st1BR.AMANl:AM ·:'IWDtf: 
.~th . ·the, Chairman ;·,ntl· the' 1).ep~ 
,Chairmall . of >the Planning Co~~­
sion are here. Is it not a lact ,that 
during the, Janat.a rule 'the~~ 'was a 
specific programme fOr '~moving 'tin .. · 
employmentl such as food-for ... W"rk" 
a crash, programme tOr the educated' 
. unemployed, district industrial cen-
tres and a whole host of such pro ... 
grammes· including Antyodaya? Is 
it a fact that ,this Gov~rnment has 

. decided either to scale down the 
allocations for such'. programmes or 
scrap them altogether? I would like 
to know the present state of the;se 
programmes. whi¢h were ear Her 
followed. 

. THE, PRIME MINISTER (SHRI-
MATI INDIRA GAN,DHl) : I may 
infor~ the, hon. Member that the 
food-far-work programme was doe,.. 
cided upon in 1976. 

DR. SUBRAMANIAM SWAMV: 
What about the 'Other pro'grammes'? 
The Prime Minister cannot get up 
like this. 

SHRIMATI INDIRA GANDHI: H~ 
was not in the G'Overnment then. 

DR, SUBRAMANIAM SWAMY: 
During the Janata rule" 4 million 
tonnes of foodgrains were allocated 
for the food-Tor-work· programme. You 
have decided to cut it down to 1 1/2 
million tonnes. Is it n'Ot a fact? 

THE DEPUTY MINISTER ·IN THE 
MINISTRY OF RAILWAYS AND. IN 
THE' DEPARTMENT OF PARLIA-
MENTARY AFFAIRS, (SMI MALLI ... 
KARJUN) : The buffer stock \IilS 
eaten up by the Janata Government. 
(I",te-rruptioos). ' 

'SBRI NARAYAN 'DATI' ''tiWAIU: 
'The hon. M~ber is very 'well aware 
'that the 'food:-'for~wotk, pto;gramme 
bas n'Ow been expended' on &,. vast 
scale .and is called the . Natjol)al 
Rura~ Unemployrp,ent, Programme. "It 
~. 'p~o~ed ~ha~ 'in,' 'each of:: tHe 5;080' 
blocks'. of' the 'eoUiltrJ, '\j1)out "1',.0 

:,un-piv1ect. W}l1' be 'JgNen. ,w6rk. 
,r'lv.en this :'year, it ,has .bee!l,~ 
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.,rwerd in ',this !louse. ,Apart ftom 
·tbat., the tribal and Scheduled castes 
,component, prQg~mes ~re ~OW. going 

, 'to "cOver the .. hole ,country. I . think 
almost· all ().f the ,programmes which 

. 'tbe hon., Member 'mentioned are 
,being strengthened ·'and remodelled. 

DR. SUBRAMANIAM SWAMY: 
I alislfed whether 'it is a fact that the 
.Ubriation 'of 4 miilion 'tonn~s made 
'uidler 'the Janata rule· for the food-
'"fbr-~()rk p~g~atnme has been reduc-
e(! to '1 1/2 ftlillion tonnes, the dis .. 
tritt indus'trial centres 'have been 
'sc-t~ed, ana the allocation for a 
'crah programme' f.or the educated 
tittemployed has been removed. I do 
Dot want a speech. 

sBRI NARA,YAN DATT TIWARI: 
Nothing is being s,crapped, all the 
schemes are being strengthened. 
whatever schemes were reasonable 
and practicable are being streng-
thened. 

DR. SUBRAMANIAM SWAMY: 
He cannot say "reasonable". What 
is meant by reasonable? 

MR. SPEAKER: You table a spa-
cific question, I will admit it. 

DR. SUBRAMANIAl\f SW AMY: 
That is not· the issue. 'The issue is 
'whether 4 million tonnes has been 
,reduced to 1-1/2 million tonnes under 
this rtlle. yes or 110. 

-SBRI NARAYAN'DATT TI'WARI: 
':~FCWar "million tbnnes was fO~ 'three 
years'. ,Now 'it is 1.8 million tonnes 

, for· aGe 1ear .. 

·'~fK'" :'''_er AlrMitt for': Coastal 
Patrol 

.. ;'''1. aHlU ~'K. P ''''S,tNOH ])£0: 
:~n . ~he, 'MiAister '~f "t.Ii~C2 be 
, pleased to, state: 

(a) whether. it 'il '. ''tact that the 
, Coast ,Guaro and, Navy have asked 
'for 'the purcha,se of nine ,Islander air •. 
craft fOr coastal patrol; 

(b) whether Government would 
ensure th9t without in any-way 
je'Opardising the security of the coasts 
of the country, 'the choice o't :the' 
plane is such as may not make de-
pendence on imported fuel a must; and 

(c) if so, by what time a decision 
in this regard will be taken? 

THE: 'MINISTER 'OF STATE IN 
THE 'MINISTRY 'OF 'DEFENcE' 
(SHRI SliIVRAJ V. PATIL): (a) 
to (c). 'Proposals for the acquisitio,n 
of aircraft "for the Coast Guard' 
Organisation are under considera-
tion of the Government. The: Go-
vernment will take all aspeCts into 
consideration before coming to a 
final decision. 

SHRI K. P. SINGH DEO: In 
"iew of the fact that 'the Coast 
Guards was set up by an Act of' 
Parliament, '. 

DR. SUBRAMANIAM SWAMY: 
under the Janata rule. 

SHRI 'K. P. SINGH OED: You 
can have that satisfaction ... of ensur-
ing safety of navigation in· our' 
wate'rs, protection ot our off-shore 
Installations" and fishing interests, 
salvage and pollution control mea-
sures, enforcement of national laws 
In our 'maritime zone including 
assistance to custol'$" authorities, in 
anti-smuggling operations and also 
for substantial ,increase in a number 
of activities in our maritime " zone. 
and in view of the development of 
stretegic 'environments in the . Indian 
Ocean,: the :':~tabia'n' Sea '1lild the'13a'y 
of Bengal, I would like to know if 
the Gov.ernment or {he Coast Guards 
of,a~sation ,appoirtted ,any ,teetanioal 
evaluation committee to lOOk ",into 
the most cost-effeetive· al~raft . for 
,maritime· "lUt'VeilllAce,· .'::.effd ':if 'so, 
what :\Vere the ~tYPts·'~Of ~ 
which Wlfe'~. "'~'Wbt"'" 




